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IN THE CENTRAL JiDMINISTRATIVE TRIBUNAL 

CALCUTTA BENCH 

O.k. No, 	,.S4 	of 2013 

A. J6'deve1 aon:.of -8r1 MM Sasadhar De'. 

/ 	aged about- -.l..years:ejs jdjflg . at  

)t)QI* NlJmrkana Appartment,. 5/1, •Mpj Para 
Lane, Ilkata. 700 096. . 

21  Jagaxin ath Mondal, on of Ehol anath Mondal, 

aged abOut 4j; Years, raôidir t 21, Tilak  

hOburyLané, FATNo 2&-lst.floor, 

iol)cata,, 700 030. 

3. Saroj Kwnar Bandopadlyayo  son of ljate 
,-Yl K.D. BafldOpadhyay, aged about 7- years, 

residing at 96 FPINN, Old Theel Road Estate, 

Co$8ipore;Kolkat. 700 002. 

Dipti l(uflr Gttha Thakurata, 	of i,G, 

(uha Phakurata, aged about 55 years, 

residing at F.R, achool Road, Ka1ishnJcar 
Apptt, P.O. $odetj, !(olkata.. 700110. 

Swapan Pattanaer, son of B.C.Pttender.  
4'e aged about j, years, residing at 2 300 Gopal 

kiiii, tal Th&Ur Road, Plto, 91  3rd, 
Floor, Bara.nagar. Kollcate., 700 936. 

Ajit KWflar Maiti, son of Sri Ganesh Ch, 
/Z' Matti, aged about 4,0 years,  residing at 

Rail Park, P.O. MorepuJ •  Nooghly, Pin.. 
Code.. 712250, 
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1. BiswaittGh0680flt DamOdar 

GhO8h, aged-  about :,'9Yar8i residing at 

hel1 
241/10, ol-a 	 &  

FactO 	Cog6tpore, Kolkata- 100 002, 

S.  jagadish.Chadra }Ialder, son of Late 

Upendra NathT Ea1det age abit 	
'years 

residing t'8f1"6V SaiitrParas saibOn !oad, 
- 

P.C. Raha, Diat. NOrfl 
IMI 

Kolkata- 	
-nK 

9. Mriflal 1(antt ReJ, soiiof BtswesWt Rej 

aged ab64t'46 jeare. 'residing at GhOahPara 

East UdayraJUr. Kolkata- 100129. 

BhaskZ 	andra Diali, 10. 

Ôfl 131 taaah Chandra Dhalt, 

about 46 	years, residing at 22B, 

Baneriee Lane, Ko1kat- Abinash 	andra 

700 010. 

11. Debabrata Bose, son of Nnda tat 

Bose# aged aboUt 38 years, residing at 

Nivedita Pally. P0., 119athati,. 	gist, 

North 24- Prgana. Pin- 743165. 

12. Bagata Kumar Dhalt. øOfl 	Pa 	- 

Dhali, aged aboUt 38 years, residing at 

Flat No. 2C- 2nd. Floor. 25/3C, Inoinater 

Road, Gora Bazar, Kolkata- '100028* 

All are ,joricing as Pb5rmacist and 

contd.. 3. 
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r and AppltcantNos. ito 8 are-  working 

in the office of theGun & shell 

Factory, Coasipore, KolIcata.. 700 002 and 

Applicant No. 9 to 1.2 are working in 

the office of the Factory  Health Cinic, 

Ord/nnoe Factory, Dum Dum, Kolkata.. 
(ç, 

100 028 wh[ch are under administration 

st & Control of Ord/nance Factory Board, 	.: 

KOlkata.. 700 001. 

Applicants 

- -Versus., 

1 • Union of India, through the Secret ark, 

Ministry of Defence., Department of 

Defence Production and Supply., South Blo: 

New Delhi It l000ll, 

/ 	2. The Chairman & D.G.O.F, Ordnnce 

PaCtOVY, Board, loA, S,K.BOse Road, 

Kolkata.. 700 grol. 

3 • The Director General of Ord/nance 

Factories,Board, 107, S.iC.Boe Road, 

KOlkata.. 700 001. 

4 The General Manager, Gun & Shell 

Factory, Cossipore, Ko].kate... 700 002, 

5 • The General Manager, 0rdnance Factory 

Board#  Duzn Dum, 1(01k at a- 700 028 • 

,., es2onc1nts 

cOntd., 4 



ma. 353.2017 with o.a. 854.2013 

No. M.A. 350/00353/2017 
	

Date of order: 18.5.2017 
O.A. 350/00854/2013 

Present : Hon'ble Mr. A.K. Patnaik, Judicial Member 
- . 	Hon'ble•Ms Jaya Das.Gupta, Administrative Member 

For the Applicant. 	: 	Mr.. A. Chakraborty, Counsel 
Mr. T.K. Biswas, Counsel 

For the Respondents 	Mr. S.K. Ghosh, Counsel 

ORDER(Oral) 

A.K. Patnaik, Judicial Member: 

Heard Mr. A. Chakraborty leading Mr.T.K. Biswas, Ld. Counsel 

appearing for the applicants and Mr. S.K. Ghosh, Ld. Counsel appearing 

for the respondents. 

This M.A. No. 353 of 2017 has been filed on 21.4.2017 praying 

for extension of the interim order dated 20.8.2013. 

On perusal of the records, we find that the said order is not in 

force as on date. Mr. Chakraborty submitted that till date the impugned 

order dated 19.7.2013 has not been given effect to. On the other hand, 

Mr. S.K. Ghosh, Ld. Counsel appearing for the official respondents 

submitted that as the pleadings are complete the matter should be 

disposed of finally at the hearing stage. We are satisfied with the 

arguments made by Ld. Counsel for the applicants as well as Ld. 

Counsel for the respondents. 

As the pleadings are complete, this being a 2013 matter, the 
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ma. 353.2017 with o.a. 8 4.2013 

Registry is directed to list this matter on 9.6.2017 at the top f the 

hearing list. Though we are unable to extend the interim order, we hope 

and trust that no coercive action will be taken by the departmental 

respondents against the applicants till 9.6.2017. 

5. 	The =M.A. is accordingly disposed of. 

(Jaya Das Gupta) 
	

(A.?aii'aik) 
Administrative Member 
	

Judicial Member 
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